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COMMITTEE ON PAIVATE MEMBERS!
F1LLS AND Q]RWSOLUTICNS

Seventy<I4fth Report
( SECOND LOK 3a%#Hy)

I, the Chairman of the Committee on Private
Members' Bills and Resclutions “aving been authorised
by the Committee, present on thelr benslf, this their
Seventy-fifrth Report.

2. The Commi ttee met on the 19th DJecember, 1860
for -

(1) Classificstion snd allocation of
time for 4discussion of the Pills
Cvice Appendix).

(2) %®xamination of the following Bﬂ.’ls
under Rule 204(1l)(s) of the Rul

%n.xar eturo se@kins to smend the

(1) Constitution ( Amendment) B11ll

by
Shri ri shan Gupta.
(11) Censtitution (Amendment) Bi%l
y
Shr ee Narsysn Dss.
£© 11 W
3. The Members concerned had been invited to
present before the Comrittee their views on
their Bills. Sarvashri K.T.K. Tsngameni and
8hree Nasrsyan Dss attended the sitting.
4., After considering all aspects of the Blllgs,

the Committee plsced all the four Bills in
cetegory 'B* and allotted time for esch of the
Bills ss shown in column 5 of the Appendix.

P. T.c-



5. The Commi ttee postponed the considerstion
of the Bills to the next sitting.

IV. 3ecommendations.

e
s
“H,

6. The Committee recommends that the categorise-
tion snd allocation of time to Bills by the
Committee ns shown in the App;n‘dtx be agreed to

by the House.

NEW DELHI,
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X ) )1 T Time - X
S1.] KName of the Bi1l and ) Bill No. {Cate ory I slloited ) Remarks
Ko.{ Member incharge 1 allctted { by the 1

I )| Sormittes {
S b 1 ) -
1. 78 L 19560 B 1¢ hours
2. Employees' Provident 82 of 190 B 1% hours
RAmds (Amendment) Bill
i ) 0N QO B\
tian {or sectian § !
> i -\; o.
[ ]
3. Charitadble Trusts 8 of 1%0 B 1 hour
Bill by Shri Ram
Krishan Gupta.
4k, Delhi Rent Control 8 of 1%0 B 1y hours
(Amandment) Bill
1 KC [ ] *
gamani,
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